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(b) (i) increase  in  internal  con
sumption;
(ii)  keen  competition  among the 

merchants.
(c) There are no specific proposals 

but Government are investigating the 
possibilities of a reduction in the pri
ces of coffee.

Film Songs in A. I. R. Programme

*145. Shri A. N. Vidyalankar̂ (a)
Will the Minister of Information  and 
Broadcasting be pleased to state whe
ther it is a fact that recently the film 
songs in the  All  India  Radio pro
gramme  have  been  considerably
reduced?
(b) Has he received complaints that 

some of the songs sung personally by 
the singers on the mike, are equally 
offensive to  good  taste,  and much 
inferior in musical quality?

(c) What have Government done to
improve the quality of film music itself, 
and to remove  vulgarity  from  film 
songs, so that they might not  offend 
good taste, and also  might  become
suitable for the All India Radio?

The  Minister  of Infonnation and 
Broadcasting (Dr. Keskar):  (a) Yes,
Sir.

(b) No such complaints have been 
received.

(c) Powers of the Central Govern
ment do not extend to production of 
films or improving their standard; no 
steps can, therefore, be taken by Gov
ernment directly to improve the qua
lity of  film  music.  The  Central
Board of Film Censors, however, se
cures deletion of specially objection
able  songs,  if any, before films are 
certified and the  details of songs so 
deleted are communicated to All India 
Radio.  Government have  also  tried 
to impress on the industry necessity 
for raising the standard of songs.

CusTOMAif OF Enemy Property

*146. Shri Chinaria:  (a) Will  the
Minister of Commerce and Industry be
pleased to state whether there are still 
any  controllers  and  custodians  of 
enemy property?

b̂) What amount is being spent on 
them? .

(c)  What are such  properties  and 
what are they worth?

The  Minister of  Commerce  (Shri 
Karmarkar): (a)  Yes: there is one
officer at present  holding the com
bined post  of  Controller of Enemy 
Firms and Etiemv Trading and Custo
dian of Enemy Property.
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(b)  There  is  a  provision ct 
Rs. 88,500/- in the ciurent year’s bud
get on account of this office.

(c) Properties stiU  vested in the 
Custodian of Enemy Property are clas
sified as follows:—

(i) Cash balance  ... Rs. 6,08 Lakhs.

(ii) Assets in  non
liquid form  ... Rs.  37 Lakhs.

Rs. 6,45 Lakhs.
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The Deputy AOnister of Rehabilita
tion (Shri J. K. Bhonsle): (a)—

Year Grant given to

D.H.R.B.
Rs.

1949-50 75,000.

1950-51  ... ...  1,00,000.

1951-52  ... ...  85,000.

1952-53  ... ...  90,660.

(b)  The Board has a Ontral Office 
in  Delhi and  nine regional  offices 
in:—

(1) Ambala (Punjab),

(2) Samna (Pepsu),
(3) Alwar (Rajasthan),

(4) Sri Ganganagar (Rajasthan),

(5) Ajmer,
(6) Ahmedabad (Bombay).

(7) Bhuj (Kutch),
(8) Rajkot (Saurashtra), and

(9) Calcutta.

(c)  A statement is placed  on  the 
Table of the House. [See Appendix I, 
annexure No. 33].

Coal to Pakistan

*148. Shri N. P. Sinha: (a) Will the 
Minister of Prodaction be pleased  to 
state whether  the  *‘Coal agreement**




